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Vansadhara W·ate-r Disputes Tribunal 
Ministry of Water Resources 


Gl)v~nment of India 
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. 5 Floor, Mohan Singh Place, Saba Kharak Singh Marg, New Delhi -110 001 Telefax: 23368327 

F. No.1/31/2014/VWDT/ 6j~ Dated: Apri~ , 2017 

To 
~4 

Registrar (Admn.), 
Delhi High Court; 
Sher Shah Road, 
New Delhi -110003 

Sir, 

I am directed to send herewith a Circular issued by the Vansadhara 
Water Disputes Tribunal (Ministry of Water Resources, RD & GR), 
Government of India, for filling up various posts as mentioned in the Circular 
annexed here~~th on Deputation/Re-eJ:ll.ployment basis in the establishment 
of the Tribunal. It is requested to kindly issue necessary instructions for 
circulating the same in your organisation. 

~ 
(Harish Chander) 

Registrar 
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End: as above 
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Va'nsad;hara 'Water D'isputes Tribunal 
Ministry of Water Resources 

G~v"etntn'ent of India 
$X 

Dated: April ,7--L ,2017 

t:i<1> 
CIRCULAR 

Sub: - Filling up of one post of. Principal Private Secretary and one post of 
Private" Secretary in Vansadhara Water Disputes Tribunal (VWDT) 

It is proposed to fill up of one post of ~rincipal Private Secretary and one 

post of Private Secretary in Vansadh~ra Water Disputes Tribunal (VWDT) on 

deputatioA;rr~.."m:fifq)lmetltY~&)s'Th~ terms and conditions of appointment will be 

regulated under the DOP&T O.M.No.2/29/91-Estt. (Pay.ll) dated 17-6-~010 as 

amended. from time to time. The description of posts and eligibility criteria are at 

Annexure-i. Proforma for applic~tion is at Annexure II. Application duly filled in as 

per Proforma along with CR. dossiers and the latest vigilance clearance certificate of 

the eligibl~ candidates (in the case of serving officers) may be forwarded by the 

Organisations/Departments concerned to the Registry, Vansadhara Water Disputes 

Tribunal, 5th Froor, Mohan Singh Place, Saba Kharak Singh Marg, New Delhi - 110 001 

on or before 06-06-2017. Selected candidates s.hall not be allowed to withdraw their 

candidature. Incomplete application shall not be considered. 

The vacancy Circular along with .Annexures can be downloaded on the Website 

of Ministry of'Water Resources, Govt. of India, viz; www.wrmin.nic.in 
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(Harish Chander) 
Registrar 

http:www.wrmin.nic.in

